
ACT No. XXXVI OF l925, 

[PASSED BY THE INDIAN LEGISLATURE.] 

(Received the nssewt of the Goverlzor Gemral on 8lze 2 3 ~ d  
Septenzbes., f 925.) 

An Act further to amend the Indian Ports Act, 1908. I 
I 

HEREAS i t  is expedient further to ameild the Indian 
Ports Act, 1908, for the purpose hereinafter appearing; 

It is hereby enacted as follonrs : - 
1. This Act mav he celled the Indian Ports (Amendment) Shnrt titr, I 

2. ( I )  To sub-section: (1) of section 3 l  of the Pndian Ports Anlendrne~~t of 
sertion 31, Act Act, 1908, the following proviso shall be added, namely : - . xv of 100s. 

" Ptovided .tibat the Governor General: in Council may, by 
notification in the Gazette of India, disect thak in  
any port specified i n  such notificatioll the provis~ions 
wf this sub-section shall not apply to sailing vessels 
of any measurement not exceeding a measurement 
so specified." 

(2) St&-sectio~ns (8) and (5) of the said section are hereby 


